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Concern over Cyber crimes in the Country
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MR. DEPUTY CHAIRMAN: The hon. Member, Dr. Bhim Singh (Bihar), associated
himself with the Special Mention made by Dr. Laxmikant Bajpayee.

Demand for securing rights and protections for domestic workers

SHRI TIRUCHI SIVA (Tamil Nadu): Sir, lack of comprehensive legal protections for
domestic workers has long plagued India. Despite their vital role in households, they
suffer from exploitation and unsafe working conditions. Domestic work in India is
largely unregulated. As per the National Domestic Workers’” Movement, 90 per cent of
India’s domestic workers are women or children aged 12 to 75, with 25 per cent under
age-14. Most are illiterate and engaged in tasks such as cooking and cleaning,
traditionally seen as women’s work and considered subservient. Most of these
workers lack formal contracts or protection under recently passed Labor Codes,
leaving them vulnerable to exploitation. This situation is worsened by societal
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